
Central Administrative Tribunal
Principal Bench

OA No.1037/94 Dated: 14.09.94
Sh. N.V. Krishnan, Vice-Chairman (A)
Smt. Lakshmi Suaminathan, f'ember

Nauab Singh Nathur,
St Sh. Sunder Lai,

(By Advocate Sh. «.K. Trlvedl, though none appsarad)
V/ersus

Union of India through the
Secretary, Ministry of
environment 4 Forests,
Paryavaran Bhauao, C.G.O, Complex,
B Block, PhasB-II, Lodi Road,
New Delhi-110 003. ...Respondent

(By Advocate Sh. D.C. Saxena, though none appeared)

ORDER(ORAL)
Hfin'ble Mr. N.U. Krishnan:-

This matter has been listed for possible

final hearing today. As none is present for the

applicant, the O.A. is dismissed.

(Smt. Lakshmi Suaminathan) (N.V Krishnan)
l*!ember(3) uC(A;

Sanju

b


